CONTINUED FROM PART- 4

INTRODUCTION

In view of the recent amendment made in the Designs (Amendment) Rules, 2008 with effect from 17/06/20(
Publication of the matter relating to Designs is being published i®theial Journal of The Patent Office.

This Journal is being published on weekly basis on every Friday covering the various proceedings on Desi
as required according to the provisions of under Rule 22, 25, 27 and 39 of the Design (Amendment) Rul
2008 All the enquiries on this Official Journal and other information as required by the public should bt
addressed to the Controller General of Patents, Designs & Trade Marks. Suggestions and comments

requested from all quarters so that the content eaankiched.
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THE DESIGNS ACT, 2000
SECTION 30
DESIGN ASSIGNMENT

The Design stands in the nameMiR. FAYYAS.M.P., registered under the Designs Act, 2000 has been assigned in the Register of
Desigrsin the name as follows:

Design No. Class Name

261018 28-03 HINDUSTAN UNILEVER
LIMITED, AN INDIAN
COMPANY HAVING ITS
REGISTERED OFFICE IS AT
UNILEVER HOUSE,
B.D.SAWANT MARG,
CHAKALA, ANDHERI (E),
MUMBAI -400099

THE DESIGNS ACT, 2000
SECTION 30
DESIGN ASSIGNMENT

The Design stands in the nameTHE GILLETTE COMPANY, registered under the Designs Act, 2000 has been assigned in the
Register of Designs in the name as follows:

Design No. Class Name
233193 09-05 THE GILLETTE COMPANY
231157 28-03 LLC, A DELAWARE LIMITED
233191 09-05 LIABILITY COMPANY
236349 09-05 UNDER THE LAWS OF USA,
233959 09-05 HAVING ITS ADDRESS AT
234655 28-03 ONE GILLETTE PARK,
226783 28-03 BOSTON MASSACHUSETTS

02127, USA
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COPYRIGHT PUBLICATION

SL NO REGISTERED DESIGN NUMBERS RENEWED ON
1. 262833 24.05.2019
2. 205924 28.05.2019
3. 205923 28.05.2019
4. 205922 28.05.2019
5. 208203 28.05.2019
6. 208497 28.05.2019
7. 210277 28.05.2019
8. 210279 28.05.2019
9. 217225 28.05.2019
10. 217577 28.05.2019
11. 226334 28.05.2019
12. 226335 28.05.2019
13. 226336 28.05.2019
14. 221592 28.05.2019
15. 221689 28.05.2019
16 221952 28.05.2019
17. 221977 28.05.2019
18. 208268 27.05.2019
19. 208269 27.05.2019
20. 208271 27.06.2019
21. 208272 27.05.2019
22. 208273 27.05.2019
23. 221743 29.05.2019
24. 221744 29.05.2019
25. 218742 01.05.2019
26. 277329 17.07.2019
27. 275146 17.07.2019
28. 275147 17.07.2019
29. 275148 17.07.2019
30. 271867 17.07.2019
31. 270337 17.07.D19
32. 206442 04.07.2019
33. 222592 03.07.2019
34. 217643 01.07.2019
35. 209940 04.07.2019
36. 223585 12.07.2019
37. 220174 12.07.2019
38. 207995 08.07.2019
39. 218650 05.07.2019
40. 223472 11.06.2019
41. 275162 17.07.2019
42. 277432 17.07.2019
43. 277330 17.07.2019
44. 271541 17.07.2019
45. 223001 12.07.2019
46. 277325 17.07.2019
47. 272126 17.07.2019
48. 272124 17.07.2019
49. 272681 17.07.2019
50. 214233 20.05.2019
51. 223157 01.08.2019
52. 223789 22.07.2019
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53. 224649 22.07.2019
54. 224653 22.07.2019
55. 225296 18.07.2019
56. 272680 17.07.2019
57. 270338 17.07.2019
58. 277327 17.07.2019
59. 219040 20.05.2019
60. 215875 20.05.2019
61. 214568 26.06.2019
62. 213012 26.06.2019
63. 223158 01.08.2019
64. 225297 18.07.2019
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The following designs have been registered. They are now open for public inspection. In the following each entry the DatRegfistration is

REGISTRATION OF DESIGNS

shown. The Priority Number, Priority Date and Priority Country are also shown

DESIGN NUMBER

246240

CLASS

0901

KALS DISTILLERIES PVT LTD, NO.
CHENNAI -17, TAMIL NADU, INDIA.

23/5, THANIKACHALAM ROAD, T. NAGAR,

DATE OF REGISTRATION 26/06/2012
TITLE BOTTLE
PRIORITY NA

DESIGN NUMBER 283035
CLASS 11-02

MA DESIGN INDIA PVT. LTD., A -4
PRADESH PIN 201305

1, SECTOR 80, NOIDA PHASE II, UTTAR

|
|

DATE OF REGISTRATION 02/05/2016
TITLE SCULPTURE
PRIORITY NA

DESIGN NUMBER 283272

CLASS

02-01

P. SITHESWARAN, NO. 21, 22, SWAMIYAPPA NAGAR ANNEX,
TASANAICKANPATTI, SALEM-636201, SALEM DISTRICT,

TAMILNADU, INDIA

DATE OF REGISTRATION 09/05/2016
TITLE INNER WEAR
PRIORITY NA
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DESIGN NUMBER

290496

CLASS

14-03

VIVO MOBILE COMMUNICATION CO., LTD., SHENZHEN BRANCH, 6FLOOR

WEST OF YAJIE BUILDING, MEILIN ROAD,
CITY, GUANGDONG, 518000, CHINA.

FUTIAN DISTRICT, SHENZHEN

DATE OF REGISTRATION

31/01/2017

TITLE MOBILE PHONE
PRIORITY

PRIORITY NUMBER DATE COUNTRY
201630504024.0 14/10/2016 CHINA
DESIGN NUMBER 290693

CLASS 23-04

AIR CONTROL & CHEMICAL ENGG. CO. LT

D., BAREJADI (W. RALY.) POST:

NANDEJ, AHMEDABAD -382435, GUJARAT STATE, INDIA.

DATE OF REGISTRATION

08/02/2017

TITLE

IMPELLER FOR OIL COOLING BLOWER

PRIORITY NA

DESIGN NUMBER

298863

CLASS

14-03

SAMSUNG ELECTRONICS CO. LTD., 129, SAMSUNG- RO, YEONGTONG- GU,

SUWON- SI, GYEONGGI- DO, 443-742, REPU

BLIC OF KOREA

DATE OF REGISTRATION

27/10/2017

TITLE MOBILE PHONE
PRIORITY

PRIORITY NUMBER DATE COUNTRY
30-2017+0020106 28/04/2017 REPUBLIC OF KOREA

The Patent Office Jonal No. 32/2019 Dated @%8/2019

36783



DESIGN NUMBER 298900

CLASS 2304

SAI TEJA INDO PLAST, 17-4-19/A 4TH FLOOR, SRI VENKATESWARA SADAN, T

SPP ROAD, PONNUR. GUNTUR DISTRICT- 522124. B

DATE OF REGISTRATION 28/10/2017 Z E

TITLE COOLER 11

)

ji

PRIORITY NA

DESIGN NUMBER 298905

CLASS 04-02

HITESH JAYANTHILAL JAIN, 11-10-27, 2ND FLOOR, AMMISETTI
VARI STREET, JANDA CHETTU, KOTHAPET, VIJAYAWADA
(URBAN), KRISHNA, ANDHRA PRADESH - 520001, INDIA.

DATE OF REGISTRATION 30/10/2017

TITLE TOOTH BRUSH

PRIORITY NA

DESIGN NUMBER 298959 s
CLASS 2401 T A

ECOLAB USA INC. 1 ECOLAB PLACE ST. PAUL, MINNESOTA 55102 UNITED
STATES OF AMERICA

DATE OF REGISTRATION 30/10/2017

TITLE OPTICAL LENS COVER
PRIORITY

PRIORITY NUMBER DATE COUNTRY
29/602,289 28/04/2017 U.S.A
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DESIGN NUMBER 298979

CLASS 1507

LG ELECTRONICS INC., 20 YEOUIDO -DONG,
YEONGDEUNGPO-GU, SEOUL 156721, REPUBLIC OF KOREA.

DATE OF

REGISTRATION 31/10/2017

TITLE SHELF OF REFRIGERATOR
PRIORITY NA

DESIGN NUMBER 306620
CLASS 05-05

KAPIL A. SHOREWALA, 45/47, MIRZA STREET, ZAVERI BAZAR, 1ST FLOOR,
MUMBAI 400 003.

DATE OF REGISTRATION 13/06/2018
TITLE TEXTILE FABRIC
PRIORITY NA

DESIGN NUMBER 313685001
CLASS 02-02

SABYASACHI COUTURE, 86C, JATIN DAS ROAD, KOLKATA -700029, STATE OH
WEST BENGAL, WHOSE PARTNERS ARE MR. SUKUMAR MUKHERJEE AND
MR. SABYASACHI MUKHERJEE.

DATE OF REGISTRATION 05/01/2019
TITLE LADIES GARMENT (SET)
PRIORITY NA
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DESIGN NUMBER

313844001

CLASS

07-02

NAYASA SUPERPLAST, SURVEY NO. 370/2 (7)
KACHIGAM, NANI DAMAN, DAMAN i 396 210, (UNION
TERRITORIES), INDIA, WHOSE PARTNERS ARE
SACHIN SACHDEV & MANASI SACHDEV

DATE OF

REGISTRATION 14/01/2019
TITLE LUNCH BOX
PRIORITY NA

DESIGN NUMBER

282011

CLASS

23-02

VISHALBHAI A. OGANJA, SAFARI PLASTIC INDUSTRIES, 8-A, NATIONAL

HIGHWAY, OPP. DARIYALAL RESORT, JAMBUDIYA, MORBI -363642,
GUJARAT -INDIA

DATE OF REGISTRATION 31/03/2016

TITLE FLUSH TANK

PRIORITY NA

DESIGN NUMBER

297862

CLASS

2599

VICTORIA 3051, AUSTRALIA

STRANG LPP NOMINEES PTY LTD., 94 ERROL STREET, NORTH MELBOURNE

DATE OF REGISTRATION

25/09/2017

TITLE

SUPPORT FOR A PANEL

PRIORITY
PRIORITY NUMBER DATE COUNTRY
201711735 24/03/2017 AUSTRALIA
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DESIGN NUMBER 297874

CLASS 28-03

KONINKLIJKE PHILIPS N.V., HIGH TECH CAMPUS 5, 5656 AE
EINDHOVEN, NETHERLAND

DATE OF REGISTRATION 26/09/2017
TITLE ATTACHMENT FOR SHAVER
PRIORITY

PRIORITY NUMBER DATE COUNTRY
0038324270010 31/03/2017 EUIPO
DESIGN NUMBER 313557003

CLASS 25-03

1. KALASALINGAM ACADEMY OF RESEARCH AND EDUCATION,
ANAND NAGAR, KRISHNANKOIL -626 126, SRIVILLIPUTTUR
(VIA), VIRUDUNAGAR DISTRICT TAMILNADU, INDIA  2.P.
JAYAKUMAR, IRC T KALASALINGAM ACADEMY OF RESEARCH
AND EDUCATION, ANAND NAGAR, KRISHNANKOIL -626 126
SRIVILLIPUTTUR ( VIA), VIRUDUNAGAR DISTRICT TAMILNADU,
INDIA

DATE OF REGISTRATION 01/01/2019

TITLE PORTABLE VEHICLE SHED
PRIORITY NA

DESIGN NUMBER 313609001
CLASS 08-05

SWAMI VIVEKANAND SUBHARTI UNIVERSITY, NH -58, DELHI-

HARIDWAR, BYPASS ROAD, MEERUT - 250005, UTTAR PRADESH, INDIA.

DATE OF REGISTRATION 03/01/2019
TITLE LOAD CARRYING EQUIPMENT
PRIORITY NA
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DESIGN NUMBER 313642001

CLASS 06-02

KIERAYA FURNISHINGS SOLUTIONS PVT. LTD., 2ND, 3RD, 4TH

FLOOR, KRISHNA ANNEX, OPP. CENTRAL SILK BOARD, SECTOR-6,
HSR, BANGALORE - 560068

DATE OF REGISTRATION 03/01/2019

TITLE CRIB

PRIORITY NA

DESIGN NUMBER 255734

CLASS 06-13

MR. ANIL TUKARAM SHINDE, E/33, BUILDING NO. 1, KAILAS INDUSTRIAL
COMPLEX, OFF L.B.S MARG, VIKHROLI WEST, MUMBAI -400079

DATE OF REGISTRATION 12/08/2013

TITLE SEAT COVER
PRIORITY NA

DESIGN NUMBER 255735

CLASS 06-13

MR. ANIL TUKARAM SHINDE, E/33, BUILDING NO. 1, KAILAS INDUSTRIAL
COMPLEX, OFF L.B.S MARG, VIKHROLI WEST, MUMBAI  -400079 —
DATE OF REGISTRATION 12/08/2013

TITLE SEAT COVER
PRIORITY NA
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DESIGN NUMBER

295491

CLASS

28-03

NECTAR BIOPHARMA PVT. LTD., CORPORATE ADDRESS PLOT
NUMBER 110, INDUSTRIAL AND BUSINESS PARK, PHASE 1,

CHANDIGARH 160002. (REGISTERED ADDRESS S 401, 2ND FLOOR,
GREATER KAILASH PART II, NEW DELHI DISTRICT SOUTH DELHI,

DELHI, INDIA 110048.)

DATE OF REGISTRATION 11/07/2017
TITLE MASSAGER
PRIORITY NA

DESIGN NUMBER 301478

CLASS 14-03

MITSUBISHI ELECTRIC CORPORATION, 7 -3, MARUNOUCHI
TOKYO 100-8310, JAPAN.

2-CHOME, CHIYODA -KU,

DATE OF

REGISTRATION 22/01/2018

TITLE ANTENNA ELEMENT
PRIORITY

PRIORITY NUMBER DATE COUNTRY
2017021394 29/09/2017 JAPAN
DESIGN NUMBER 301515
CLASS 09-03

1.THE PROCTER & GAMBLE COMPANY, ONE PROCTER & GAMBLE
PLAZA, CINCINNATI, OH 45202, UNITED STATES OF AMERICA. 2.
TSINGHUA UNIVERSITY, B449 ACADEMY OF ARTS & DESIGN,
TSINGHUA UNIVERSITY, HAIDIAN DISTRICT, BEIJING 100084, P.R.

CHINA.

DATE OF REGISTRATION

23/01/2018

TITLE

CONTAINER FOR BABY CARE PRODUCT

PRIORITY
PRIORITY NUMBER DATE COUNTRY
201730333411.7 26/07/2017 CHINA

The Patent Office Jonal No. 32/2019 Dated @%8/2019

36789



DESIGN NUMBER

301521

CLASS

07-02

PRARTHANA CONSTANTINE IRVIN CHRISTIE, C/O.
EMMANUEL C. CHRISTIE, I.P. MISSION COMPOUND, NR.
BISHOP"S HOUSE, BESIDES GUJARAT TRACT & BOOK
SOCIETY, OPP. FORTUNE PARK PLAZA HOTEL, ELLISBRIDGE,

AHMEDABAD -380006, INDIA.

DATE OF REGISTRATION 23/01/2018

TITLE MICROWAVE

PRIORITY NA = ==
DESIGN NUMBER 314446002

CLASS 0807

BEIJING XIAOMI MOBILE SOFTWARE CO., LTD., ROOM 01, FLOOR 9,
RAINBOW CITY SHOPPING MALL Il OF CHINA RESOURCES, NO. 68, QINGHE
MIDDLE STREET, HAIDIAN DISTRICT, BEIJING 100085, CHINA

DATE OF REGISTRATION 01/02/2019

TITLE DOOR LOCK
PRIORITY

PRIORITY NUMBER DATE COUNTRY
201830433907.6 07/08/2018 CHINA
DESIGN NUMBER 314488001
CLASS 02-02

SABYASACHI COUTURE, 86C, JATIN DAS ROAD, KOLKATA -700029, STATE OH

WEST BENGAL, WHOSE PARTNERS ARE MR. SUKUMAR MUKHERJEE AND

MR. SABYASACHI MUKHERJEE.

DATE OF REGISTRATION

01/02/2019

TITLE

LADIES GARMENT (SET)

PRIORITY NA
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DESIGN NUMBER 314490001
CLASS 0202

SABYASACHI COUTURE, 86C, JATIN DAS ROAD, KOLKATA - 700029, STATE OF

WEST BENGAL, WHOSE PARTNERS ARE MR. SUKUMAR MUKHERJEE AND

MR. SABYASACHI MUKHERJEE.

DATE OF REGISTRATION 01/02/2019

TITLE LADIES GARMENT (SET)

PRIORITY NA

DESIGN NUMBER 314565001

CLASS 0909

JOYO PLASTICS, 103/104, 1ST FLOOR, JAY ANTRIKSH, MAROL MAKWANA

ROAD, ANDHERI -KURLA ROAD, ANDHERI (E), MUMBAI - 400 059

DATE OF REGISTRATION 04/02/2019

TITLE DUSTBIN

PRIORITY NA

DESIGN NUMBER 314601001 .
CLASS 0202 =%y

SABYASACHI COUTURE, 86C, JATIN DAS ROAD, KOLKATA -700029, STATE OR
WEST BENGAL, WHOSE PARTNERS ARE MR. SUKUMAR MUKHERJEE AND
MR. SABYASACHI MUKHERJEE.

DATE OF REGISTRATION 05/02/2019
TITLE SAREE AND BLOUSE (SET)
PRIORITY NA
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DESIGN NUMBER

283617

CLASS

1401

BOSE CORPORATION, THE MOUNTAIN, MS 3B1

FRAMINGHAM, MASSACHUSETTS 017019168, UNITED

STATES OF AMERICA

AT on
TITLE SOUNDBAR
PRIORITY

PRIORITY NUMBER DATE COUNTRY
29547351 03/12/2015 U.S.A.
DESIGN NUMBER 291737
CLASS 12-16

TOYOTA JIDOSHA KABUSHIKI KAISHA, 1, TOYOTA -CHO,

TOYOTA -SHI, AICHI -KEN, 471-8571, JAPAN.

DATE OF
REGISTRATION

14/03/2017

TITLE

INSTRUMENT PANEL FOR AN

AUTOMOBILE
PRIORITY
PRIORITY NUMBER DATE COUNTRY
2016020009 15/09/2016 JAPAN
DESIGN NUMBER 291799
CLASS 23-04

SYMPHONY LIMITED, SYMPHONY HOUSE, FP12TP50, OFF S G HIGHWAY,

AHMEDABAD -380054,

DATE OF REGISTRATION

17/03/2017

TITLE

STAND FOR AIR COOLER

PRIORITY NA
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DESIGN NUMBER

291811

CLASS

11-01

H DIPAK & CO., D- 10, ROAD NO. 21, MIDC, MAROL IND.ESTATE,
ANDHERI (EAST), MUMBAI -400093, MAHARASHTRA, INDIA.
WHOSE PARTNERS ARE: HITESH V. MEHTA, MANISH V. MEHTA

AND ANKIT H. MEHTA.

DATE OF REGISTRATION 17/03/2017
TITLE DIAMOND
PRIORITY NA

DESIGN NUMBER 299510
CLASS 07-02

GODANI PLAST, 402-403, CHAITANYA CHS LTD, SIDDHARTH NAGAR, S. V.

ROAD, OPP. RAM MANDIR ROAD, GOREGAON (W), MUMBAI -400 104. WHOSE

PARTNERS ARE MISHRIMAL JIVRAJ GODANI, JINESH MISHRIMAL GODANI

AND ASHISH MISHRIMAL GODANI

A ..

DATE OF REGISTRATION 16/11/2017 3

TITLE CONTAINER i\ ¢ (
PRIORITY NA

DESIGN NUMBER 307315

CLASS 2304

SAMSUNG ELECTRONICS CO., LTD., 129, SAMSUNGRO, YEONGTONG-GU,
SUWON-SI, GYEONGGI-DO, REPUBLIC OF KOREA

DATE OF REGISTRATION 03/07/2018
TITLE AIR PURIFIER
PRIORITY

PRIORITY NUMBER DATE COUNTRY
30-20180000753 04/01/2018  |REPUBLIC OF KOREA
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DESIGN NUMBER

314742001

CLASS

09-01

MR. GAURAV GOMBER, SHED NO.45 B AND 12, 7/3 ADARSH NURSERY,
KIRARI ROAD, PREM NAGAR, NEW DELHI, DELHI

AS SIMRAN PLASTOWARE

- 110086INDIA, TRADING

DATE OF REGISTRATION 11/02/2019

TITLE BOTTLE

PRIORITY NA

DESIGN NUMBER 288522

CLASS 2401 ” )
MEDTRONIC, INC., 710 MEDTRONIC PKWY NE, MINNEAPOLIS, MN 55432, L

UNITED STATES OF AMERICA = -

DATE OF REGISTRATION

11/11/2016

DOOR FOR A DIALYSIS RECHARGER

TITLE CABINET I
PRIORITY S—
PRIORITY NUMBER DATE COUNTRY | em—
29/564,759 16/05/2016 U.S.A. 1

N —
DESIGN NUMBER 295800
CLASS 02-02

ROHIT BAL DESIGNS PVT. LTD, B -23, SECTOR3, NOIDA GAUTAMBUDH

NAGAR, UP-201301.

DATE OF REGISTRATION 15/07/2017
TITLE GARMENT
PRIORITY NA
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DESIGN NUMBER

295969

CLASS 1303

APPLETON GRP LLC, 9377 HIGGINS ROAD, ROSEMONT, IL 60018,
us.

DATE OF REGISTRATION 20/07/2017

TITLE POWER SUPPLY HOUSING
PRIORITY NA

DESIGN NUMBER

295998

CLASS

06-03

1.CHITKARA UNIVERSITY, CHANDIGARH -PATIALA NATIONAL

HIGHWAY (NH -64), TEHSIL-RAJPURA, DISTRICT -PATIALA, PUNJAB -

140401, INDIA2. DR. JAGPREET SIDHU, ASSOCIATE PROFESSOR,
DEPARTMENT OF COMPUTER SCIENCE & ENGINEERING, CUIET,
CHITKARA UNIVERSITY, CHANDIGARH -PATIALA NATIONAL
HIGHWAY (NH -64), TEHSIL-RAJPURA, DISTRICT -

PATIALA, PUNJAB-140401, INDIA3. DR. AMANDEEP SINGH OBEROI,

ASSOCIATE PROFESSOR, DEPARTMENT OF MECHANICAL
ENGINEERING, CUIET, CHITKARA UNIVERSITY, CHANDIGARH -
PATIALA NATIONAL HIGHWAY (NH -64), TEHSIL RAJPURA, DISTT.
PATIALA, PUNJAB - 140401, INDIA4. VIRENDER KADYAN,

ASSISTANT PROFESSOR, DEPARTMENT OF COMPUTER SCIENCE &

ENGINEERING, CUIET, CHITKARA UNIVERSITY, CHANDIGARH -

PATIALA NATIONAL HIGHWAY (NH

-64), TEHSIL RAJPURA, DISTT.

PATIALA, PUNJAB - 140401, INDIA, ET AL.

DATE OF REGISTRATION

21/07/2017

TITLE LAPTOP STAND
PRIORITY NA

DESIGN NUMBER 302373
CLASS 02-04

RELAXO FOOTWEARS LIMITED, AGGARWAL CITY SQUARE,
PLOT NO. 10, MANGLAM PLACE, DISTRICT CENTRE, SECTORI

3, ROHINI, DELHI 110085

DATE OF REGISTRATION 09/02/2018
TITLE FOOTWEAR
PRIORITY NA
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DESIGN NUMBER

302379

CLASS

02-04

RELAXO FOOTWEARS LIMITED, AGGARWAL CITY SQUARE, PLOT
NO. 10, MANGLAM PLACE, DISTRICT CENTRE, SECTOR 1 3, ROHINI,

DELHI 110085.

DATE OF REGISTRATION 09/02/2018
TITLE FOOTWEAR
PRIORITY NA

DESIGN NUMBER 302469
CLASS 09-01

MANJUSHREE TECHNOPACK LIMITED, 60 - E&F, BOMMASANDRA

INDUSTRIAL AREA, HOSUR ROAD, BANGALORE - 560 099, KARNATAKA,

INDIA.

DATE OF REGISTRATION 12/02/2018
TITLE JAR
PRIORITY NA

DESIGN NUMBER 302511
CLASS 21-02

Y BELL GROUP PTY LTD., LEVEL 6, 781 PACIFIC HWY, CHATSWOOD,
NEW SOUTH WALES, 2067, AUSTRALIA

DATE OF REGISTRATION

13/02/2018

TITLE

EXERCISE DEVICE

PRIORITY
PRIORITY NUMBER DATE COUNTRY
201714860 17/08/2017 AUSTRALIA
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DESIGN NUMBER

302518

CLASS

1502

ROTOMAG MOTORS & CONTROLS PVT. LTD., 2102/03 & 04, GIDC, VITHAL
UDHYOGNAGAR -388121, DIST: ANAND,

DATE OF REGISTRATION

13/02/2018

TITLE

SUBMERSIBLE PUMP HEAD

PRIORITY NA

DESIGN NUMBER

308121

CLASS

07-02

CHEN, HSIEN-CHEN, TAIWAN, R.O.C. OF 18F.-2, NO. 21,
LN. 35, SEC. 2, SANMIN RD., BANQIAO DIST., NEW TAIPEI

CITY, TAIWAN, R.O.C.

DATE OF

REGISTRATION 27/07/2018

TITLE COOKING POT

PRIORITY NA

DESIGN NUMBER 308131

CLASS 0901

RAJA UDYOG PVT. LTD., D-51-58, SECTOR63, NOIDA-201307 (U.P.) (INDIA)
DATE OF REGISTRATION 28/07/2018

TITLE BOTTLE

PRIORITY NA
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DESIGN NUMBER 315038001

CLASS 02-04

RELAXO FOOTWEARS LIMITED, AGGARWAL CITY SQUARE, PLOT NO.
10, MANGLAM PLACE, DISTRICT CENTRE, SECTOR 1 3, ROHINI, DELHI
110085

DATE OF REGISTRATION 21/02/2019
TITLE FOOTWEAR
PRIORITY NA

DESIGN NUMBER 315039001

CLASS 02-04

RELAXO FOOTWEARS LIMITED, AGGARWAL CITY
SQUARE, PLOT NO. 10, MANGLAM PLACE, DISTRICT
CENTRE, SECTORT 3, ROHINI, DELHI 110085

DATE OF

REGISTRATION 21/02/2019

TITLE FOOTWEAR

PRIORITY NA

DESIGN NUMBER 287872

CLASS 07-02 -

HAMILTON HOUSEWARES PVT. LTD., KAISE -I-HIND BUILDING, 3RD FLOOR,
ASIAN BUILDING, R. KAMANI MARG, CURRIMBHOY RD, BALLARD ESTATE,
FORT, MUMBAI, MAHARASHTRA 400001, INDIA.

DATE OF REGISTRATION 21/10/2016
TITLE TIFFIN BOX
PRIORITY NA
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DESIGN NUMBER

287951

CLASS

07-02

KONINKLIJKE PHILIPS N.V., HIGH TECH CAMPUS 5, 5656 AE EINDHOVEN,

THE NETHERLANDS.

DATE OF REGISTRATION

24/10/2016

TITLE

PRESSURE COOKER

PRIORITY

PRIORITY NUMBER DATE COUNTRY
0030935330001 26/04/2016 OHIM
DESIGN NUMBER 287988

CLASS 12-11
KULBHUSHAN JAIN, PLOT NO. 3, SUA ROAD, NEAR EASTMAN
CHOWK, OPP. BALWINDRA TOOLS, NEAR BARKAT DHARAM
KANDA, LUDHIANA

DATE OF REGISTRATION 25/10/2016

TITLE AXEL CAP
PRIORITY NA

DESIGN NUMBER 296001

CLASS 08-07

AJAY SHARMA, LAXMI BAI MARG, SURAJ VIHAR, MARRIS

ROAD ALIGARH -202001(UP), INDIA

DATE OF

REGISTRATION 22/07/2017
TITLE MAIN DOOR LOCK
PRIORITY NA

The Patent Office Jonal No. 32/2019 Dated @%8/2019

36799



DESIGN NUMBER 302026

CLASS 12-08

FORD GLOBAL TECHNOLOGIES, LLC, 330 TOWN
CENTER DRIVE, SUIT 800, DEARBORN, MICHIGAN 48126
UNITED STATES OF AMERICA.

DA% ron

TITLE VEHICLE EXTERIOR

PRIORITY NA

DESIGN NUMBER 302027

CLASS 12-08 i : ../"—‘--t\\
FORD GLOBAL TECHNOLOGIES, LLC, 330 TOWN CENTER 7AWl

DRIVE, SUIT 800, DEARBORN, MICHIGAN 48126 UNITED STATES i -~ e
OF AMERICA. g A
DATE OF REGISTRATION 02/02/2018

TITLE CAR

PRIORITY NA

DESIGN NUMBER 302198

CLASS 10-04

TVS MOTOR COMPANY LI MITED, O6JAYALAKSHM
HADDOWS ROAD, CHENNAI 600 006, TAMIL NADU, INDIA.

DATE OF REGISTRATION 07/02/2018
TITLE SPEEDOMETER FOR A/EHICLE
PRIORITY NA

The Patent Office Jonal No. 32/2019 Dated @%8/2019 36800



DESIGN NUMBER

302306

CLASS

16-03

CANON KABUSHIKI KAl
CHOME, OHTA -KU, TO

KYO, JAPAN.

SHA, 30 -2, SHIMOMARUKO 3 -

DATE OF
REGISTRATION

09/02/2018

PROCESSING CARTRIDGE FOR

TITLE IMAGE FORMING APPARATUS
PRIORITY

PRIORITY NUMBER DATE COUNTRY
2017017391 10/08/2017  |JAPAN
DESIGN NUMBER 315325001
CLASS 1211

RAMAN VAMAN KAMAT, C/O M/S RACHANA INFOTECH PVT
LTD FIRST FLOOR, MAHALAXMI PLAZA, RPD CROSS,
KHANAPUR ROAD, TILAKWADI, BELGAUM  -590006

DATE OF
REGISTRATION 04/03/2019
TITLE TWO WHEELER
PRIORITY NA

DESIGN NUMBER 566381
CLASS 04.03

M/S KAMAKHYA ENGINEERING SOLUTIONS INC., A -301,
GOKUL ARCADE, AGARWAL GARDEN PHASE -II, GOKUL

TOWNSHIP, BOLINJ, VIRAR WEST, DIST -PALGHAR -401303

MAHARASHTRA, INDIA, TRADING AS MR. PRASHANT S.

DIDWANIA
DATE OF

REGISTRATION 01/10/2014

TITLE TRAK-AND-CLEAN ROLLER
PRIORITY NA

ARz

The Patent Office Jonal No. 32/2019 Dated @%8/2019

3680L




DESIGN NUMBER

279124

CLASS 10-05
STEGO-HOLDING GMBH, KOLPINGSTRARE 21, 74523
SCHWAEBISCH HALL, GERMANY

DATE OF

REGISTRATION 06/01/2016

TITLE REGULATOR OF HEATER
PRIORITY

PRIORITY NUMBER DATE COUNTRY
002735860 13/07/2015 OHIM

DESIGN NUMBER

288118

CLASS

29-02

MUNISH KUMAR TYAGI, PLOT NO 69, H NO. 4, VISHWAS PARK, BLOCK F,
UTTAM NAGAR, NEW DELHI -1100589.

DATE OF REGISTRATION

27/10/2016

TITLE

GAS REGULATOR

PRIORITY NA

DESIGN NUMBER

301626

CLASS

07-02

LG ELECTRONICS INC., 128, YEOQOUI -
DAERO, YEONGDEUNGPO 1 GU, SEOUL, 07336,

REPUBLIC OF KOREA

DATE OF
REGISTRATION 25/01/2018
TITLE GAS COOKTOP
PRIORITY NA

The Patent Office Jonal No. 32/2019 Dated @%8/2019

36802



DESIGN NUMBER

301681

CLASS

14-02

KANO COMPUTING LIMITED, 69 -

E14TT, UNITED KINGDOM.

79 MILE END ROAD, LONDON,

DATE OF REGISTRATION

25/01/2018

TITLE

COMPUTER KIT

=)
,//’{Q‘J
PRIORITY
PRIORITY NUMBER DATE COUNTRY
0041234040001 27/07/2017 EUIPO
DESIGN NUMBER 307875
CLASS 2803

KONINKLIJKE PHILIPS N.V., HIGH
NETHERLAND

DATE OF REGISTRATION

20/07/2018

TITLE TRIMMER
PRIORITY

PRIORITY NUMBER DATE COUNTRY
0046767320005 23/01/2018 EUIPO
DESIGN NUMBER 307961

CLASS 2606

1.SANJEEV KHOSLA, S 158, GREATER KAILASH -,
NEW DELHI 110048. 2. AARTI KHOSLA, S 158,
GREATER KAILASH -1, NEW DELHI 110048.

DATE OF
REGISTRATION 24/07/2018
TITLE TWIN HEAD LIGHT
PRIORITY NA

The Patent Office Jonal No. 32/2019 Dated (88/2019

TECH CAMPUS 5, 5656 AE EINDHOVEN,

HANDLE AND ATTACHMENT FOR BODY




DESIGN NUMBER 307988
CLASS 24-99
DF3D CREATIONS PRIVATE LIMITED, 519, 24TH MAIN RD,
PARANGI PALAYA, SECTOR 2, HSR LAYOUT, BENGALURU,
KARNATAKA 560102
DATE OF REGISTRATION 25/07/2018

LARYNGEAL TRAINER FOR SURGICAL
TITLE PROCEDURE OF ESOPHAGEAL VOICI

BOX

PRIORITY NA
DESIGN NUMBER 308055
CLASS 1599

DYNEMECH SYSTEMS PVT. LTD., 101, PRIYA APARTMENT, SECTOR 14,
ROHINI, DELHI -110085, INDIA

DATE OF REGISTRATION 26/07/2018

TITLE MEMBRANE LOW FREQUENCY AIR SPRING
PRIORITY NA

DESIGN NUMBER 315555001

CLASS 24-04

VIGAMED PRODUCTS PRIVATE LIMITED, F NO. B -5, SHREE AVENUE APPTT.
OPP, NARAYAN NAGAR, KALPTARU NAGAR, ASHOKA MARG, NASHIK,
MAHARASHTRA -422006, INDIA

DATE OF REGISTRATION 11/03/2019
TITLE FEMALE CONDOM
PRIORITY NA

The Patent Office Jonal No. 32/2019 Dated @%8/2019

36804



DESIGN NUMBER

278645

CLASS

09-01

HAMILTON HOUSEWARES PVT. LTD., KAISER -I-HIND BUILDING, 3RD
FLOOR, CURRIMBHOY RD, BALLARD ESTATE, FORT, MUMBAI,

MAHARASHTRA 400001, INDIA

DATE OF REGISTRATION 23/12/2015
TITLE BOTTLE
PRIORITY NA

DESIGN NUMBER 278685
CLASS 0901

GUALA CLOSURES S.P.A,, VIA RANA 12, FRAZIONE SPINETTA MARENGO,

15122 ALESSANDRIA AL, ITALY

DATE OF REGISTRATION 23/12/2015
TITLE BOTTLE
PRIORITY NA

DESIGN NUMBER 294956
CLASS 03-01

1.SHOOLINI UNIVERSITY, VILLAGE BHAJOL, P.O. SULTANPUR, SOLAN -
173229(HP).2. SORABH AGGARWAL, SHOOLINI UNIVERSITY, VILLAGE
BHAJOL, P.O. SULTANPUR, SOLAN-173229(HP).3. AKSHAY PATHANIA,
SHOOLINI UNIVERSITY, VILLAGE BHAJOL, P.O. SULTANPUR, SOLAN -

173229(HP)4. SASHANK THAPA, SHOOLINI UNIVERSITY, VILLAGE BHAJOL,

P.O. SULTANPUR, SOLAN-173229(HP)., ET AL.

DATE OF REGISTRATION

21/06/2017

TITLE

COOLING PAD FOR MOBILE

PRIORITY NA

The Patent Office Jonal No. 32/2019 Dated (88/2019

36805



DESIGN NUMBER

294958

CLASS

1501

TRIVENI TURBINE LIMITED, 12A, PEENYA INDUSTRIAL

AREA, BANGALORE -560058.

DATE OF

REGISTRATION 22/06/2017
TITLE ROTOR OF A STEAM TURBINE
PRIORITY NA

DESIGN NUMBER

294982

CLASS

2401

KONINKLIJKE PHILIPS N.V., H
EINDHOVEN, NETHERLAND

IGH TECH CAMPUS 5, 5656 AE

DATE OF REGISTRATION

23/06/2017

TITLE

PORTABLE PATIENT MONITOR

PRIORITY

PRIORITY NUMBER DATE COUNTRY
0035410380002 26/12/2016 EUIPO
DESIGN NUMBER 294996

CLASS

07-02

MR. PARMOD KUMAR GUPTA, 449 -450, HISDC, EPIP, KUNDLI,
DIST., SONIPAT-131028 HARYANA (INDIA).

DATE OF REGISTRATION

23/06/2017

TITLE

FRY PAN

PRIORITY NA

S
—

The Patent Office Jonal No. 32/2019 Dated @%8/2019

36806



DESIGN NUMBER 295090

CLASS 08-05

ROOPRAI INDUSTRIES, NEAR NEW BUS STAND, TALWANDI BHAI - 142050
(PUNJAB) INDIA, WHOSE PROPRIETOR IS: - JASPAL SINGH

DATE OF REGISTRATION 27/06/2017
TITLE HYDRAULIC JACK
PRIORITY NA

DESIGN NUMBER 295102
CLASS 2301

THE SUPREME INDUSTRIES LTD., 601, CENTRAL PLAZA, 2/6, SARAT BOSE
ROAD, KOLKATA -700020, WEST BENGAL, INDIA.

DATE OF REGISTRATION 27/06/2017
TITLE GULLY TRAP
PRIORITY NA

DESIGN NUMBER 302534

CLASS 12-08

BAYERISCHE MOTOREN WERKE AKTIENGESELLSCHAFT,
PETUELRING 130, 80809, MUENCHEN, GERMANY

DA
TITLE CAR
PRIORITY

PRIORITY NUMBER DATE COUNTRY
DE 402017100926.9 21/08/2017 GERMANY

The Patent Office Jonal No. 32/2019 Dated (88/2019

36807



DESIGN NUMBER

302553

CLASS

09-01

M/S. BLUE OCEAN BEVERAGES PVT. LTD., PLOT 1, PHASE Il, MARGAO

INDUSTRIAL ESTATE, SAO JOSE DE AREAL, NESSAI, MARGAO, GOA - 403709,

INDIA.

DATE OF REGISTRATION 14/02/2018
TITLE BOTTLE
PRIORITY NA

DESIGN NUMBER 302558
CLASS 2301

DILIP SARKAR, V. ASWININAGAR, P.O.: MADARIHAT, DIST. ALIPURDWAR,

PIN-735220 (W.B.)

DATE OF REGISTRATION

15/02/2018

TITLE

AIR FILLING NOZZEL

PRIORITY NA

DESIGN NUMBER

302568

CLASS

10-04

1.AKASH SITARAM JADHAV, SRES"S SANJIVANI COLLEGE OF
ENGINEERING, KOPARGAON 2. MACHHINDRA SAKHAHARI PURKAR,
SRES"S SANJIVANI COLLEGE OF ENGINEERING, KOPARGAON 3.
MADHUKAR VINAYAK JADHAYV, SRES"S SANJIVANI COLLEGE OF
ENGINEERING, KOPARGAON 4. ATTESHAMUDDIN SHAMSH UDDIN
SAYYAD, SRES"S SANJIVANI COLLEGE OF ENGINEERING, KOPARGAON

ET AL.

DATE OF REGISTRATION

15/02/2018

TITLE

DIRECT CENTRAL IMPACT INSTRUMENT

PRIORITY NA

The Patent Office Jonal No. 32/2019 Dated @%8/2019

36808



DESIGN NUMBER 302600

CLASS 24-04

ALFRED VON SCHUCKMANN, WINNEKENDONKER STR. 52, 47627
KEVELAER, GERMANY.

DATE OF REGISTRATION 16/02/2018

TITLE INHALER
PRIORITY

PRIORITY NUMBER DATE COUNTRY
004150993 17/08/2017 EUIPO
DESIGN NUMBER 302602

CLASS 24-04

ALFRED VON SCHUCKMANN, WINNEKENDONKER STR. 52, 47627 KEVELAER,
GERMANY.

DATE OF REGISTRATION 16/02/2018
TITLE INHALER
PRIORITY

PRIORITY NUMBER DATE COUNTRY
004150993 17/08/2017 EUIPO
DESIGN NUMBER 302610

CLASS 10-04

YUN HO SON, HM DIGITAL LTD., 4FL. 24 GASAN DIGITAL 1 -RO,
GEUMCHEON -GU, SEOUL, KOREA REP. OF 08591.

DATE OF REGISTRATION

16/02/2018

TITLE

PORTABLE WATER TESTER WITH CAP

PRIORITY NA

The Patent Office Jonal No. 32/2019 Dated @%8/2019

36809



DESIGN NUMBER 302625

CLASS 11-02

ANIL KUMAR SAROHA, C -3/1102, KINGSBURY APARTMENTS, TDI
CITY KUNDLI, SONEPAT, HARYANA -131028.

DATE OF REGISTRATION 17/02/2018

TITLE DECORATIVE ARTICLE
PRIORITY NA

DESIGN NUMBER 302660

CLASS 1303

GM MODULAR PVT. LTD., 405, SHALIMAR MORYA PARK, BEHIND HYUNDAI
SHOWROOM, LOKHANDWALA, ANDHERI (WEST), MUMBAI - 400053,
MAHARASHTRA, INDIA.

DATE OF REGISTRATION 19/02/2018

TITLE SWITCH PLATE
PRIORITY NA

DESIGN NUMBER 302669

CLASS 1399

BEIJING APOLLO DINGRONG SOLAR TECHNOLOGY CO. LTD., ROOM
3001, NO. 6 BUILDING, NO. 7 RONG CHANG EAST STREET, BEIJING
ECONOMIC -TECHNOLOGICAL DEVELOPMENT AREA, BEIJING,
CHINA.

DATE OF REGISTRATION 19/02/2018

TITLE FOLDING SOLAR CELL ASSEMBLY
PRIORITY

PRIORITY NUMBER DATE COUNTRY
201730387286.8 22/08/2017 CHINA

The Patent Office Jonal No. 32/2019 Dated @%8/2019 36810



DESIGN NUMBER

302688

CLASS

1599

JEONG IL HEON, (YONGHO -DONG, YONGJI | -PARK) 110DONG 104HO, 13,
WONI-DAERO 579BEON-GIL, UICHANG -GU, CHANGWON-SI,
GYEONGSANGNAM -DO, REPUBLIC OF KOREA

DATE OF REGISTRATION

19/02/2018

TITLE

HOUSING GUIDE FOR BUSH BEARING

PRIORITY
PRIORITY NUMBER DATE COUNTRY
KR 30-20170039043 22/08/2017 REPUBLIC OF KOREA

DESIGN NUMBER

302729

CLASS

13-03

GM MODULAR PVT. LTD., 405, SHALIMAR MORYA PARK, BEHIND HYUNDAI
SHOWROOM, LOKHANDWALA, ANDHERI (WEST), MUMBAI - 400053,

MAHARASHTRA, INDIA.

DATE OF REGISTRATION 20/02/2018
TITLE 1 WAY SWITCH
PRIORITY NA

DESIGN NUMBER 302781

CLASS 0801

1.AN KIRK, THE BIRCHES, DALMUINZIE ROAD, BIELDSIDE,
ABERDEENSHIRE, AB15 9EB, UNITED KINGDOM. 2. NATHAN KIRK,
40 HUTCHEON LOW PLACE, ABERDEEN, AB21 9WL, UNITED

KINGDOM.

DATE OF REGISTRATION

21/02/2018

CENTRALIZER FOR AN OIL OR GASS

TITLE WELLBORE
PRIORITY

PRIORITY NUMBER DATE COUNTRY
004158376 22/08/2017 OHIM

The Patent Office Jonal No. 32/2019 Dated @%8/2019

36811



